4 CENTRAL ADMINISTRATIVE TRIBUNAL

JABALPUR BENCH, JABALRUR

0.A. No. 392 /2403

Jabalpur, this the 258Mgn, 2003

o
B

T T Hon'ble Mr. DiC.Verma, Vics Chajrman (3)-
Hon‘ble Mr, A.K.Bhatt, Maﬂber (R) -
Rajendra Singh Gaur, aged abgut 39 yaarg
Son of Shrj N.S.Gaur, working as B,E.T
At Kendriya Vidyaleya No.2, nM.L.s, Campus
Ssgor (M) e, Applicant

( Ativocate Mre P.N.Dubay )
Versus

1. gomnissioner;'Kendriya Vidyalaya
angathan, 18, Institutiona] Area

Shahig Jeetsingh Marg, New Delhi,

2. Assistant Commisgoner, Kendriya
Vidyalaya Sangathan, Regional Office,
Opposite Central Flour Mills, Bhopal .

2. Principa), Kendriya Vidyalaya No.2
M.L.BO campus, Sagor (W)O

4. Assistant Commissioner, Kendriys

Vidyalaya Sangathan, Regional Office,
Silchar (Nagalangy.

( Advocate

**+<+e Respondentg

ORDER (ORALY

Per : Hon'ble Mr. a.Kk. Bhatt, Memper ()

The applicsnt has'applied against the transfer'
order dateq 13-6=-2003 by which, he

from Sagar to Satakha in Nagaland. He was relieved

from sagar on 16-6~2003 ¢ Annexure a-2j, Learned



™
N
..

counsel for the applicant statssthat he was there only
about three years. He had requested for a transfer
to sagar and without completing normal tenure, he has

been transferred again to a far off place in Nagaland.

o

2 Heard learned counsel for the applicant. The

épplicant has given a representation datd 17-6-2003
which has not been considered yet by the respondents.
The OA is disposed of at the adMission stage with a
direction to the competent authority to consider the
representation of the applicant within a period of
one month from the date of receipt of the copy of this
order and communicate the same to the apﬁlicant.

During that period, the applicant be not forced to.
join at Nagaland.

3. The OA st~nds disposed of accordingly. No costs.
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